[4 August, 2021]

SHRIMATI NIRMALA SITHARAMAN: Sir, | move:
"That the Bill, as amended, be passed."
The question was put and the motion was adopted.
The Deposit Insurance and Credit Guarantee Corporation (Amendment) Bill, 2021

MR. DEPUTY CHAIRMAN: Now, the Deposit Insurance and Credit Guarantee
Corporation (Amendment) Bill, 2021. Shrimati Nirmala Sitharaman to move a motion
for consideration of the Deposit Insurance and Credit Guarantee Corporation
(Amendment) Bill, 2021.

SHRIMATI NIRMALA SITHARAMAN: Sir, | rise to move:

"That the Bill further to amend the Deposit Insurance and Credit Guarantee
Corporation Act, 1961, be taken into consideration."

The question was proposed.

MR. DEPUTY CHAIRMAN: Any Member desirous to speak may do so.
...(Interruptions)... Afterwards, the Minister will reply. ...(Interruptions)... Mr.
Deepender Hooda. ... (Interruptions)...

sft STMUTRT : 3T Fad vy W) I FHd &l ...(@aHF)... 319 the Deposit
Insurance and Credit Guarantee Corporation (Amendment) Bill, 2021 WX dIfeTq|
..(TAU).. 3T Tl 240 P A8 199 BT violation B T Tl ...(FIdYT)... It is not

allowed. It is not going on record. ... (Interruptions)... SI. A YA D ...(AGHT)...
Rt S1. 3R U B! 91 RS U= SN ... (G ). .

DR. AMAR PATNAIK (Odisha): Sir, | stand to support the Bill because it is one of the
outstanding attempts at saving the small depositors' interest. ... (Interruptions)...

* Not recorded.
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it SYRHTIL : RI% ST, IR YSHIS Sl Bl 91 RS R ST B ..(GEH)...

DR. AMAR PATNAIK: In fact, compared to the global deposits, 80 per cent of all
deposits are covered but in this particular Bill, because of this Bill, 98.3 per cent of all
deposits are covered and 50.9 per cent of all deposit incomes of value compared to
20-30 per cent of the global deposit value... ...(Interruptions)... | think, it is going
to bring a lot of relief to the small depositors who are unable to ... (Interruptions)...
Now, this is an arrangement in which they will ...(Interruptions)... 1 only want to
point out that the issue of moral hazard might be there because cooperatives are
involved. ...(Interruptions)... | am sure the hon. Minister will take care of it.
...(Interruptions)... | support the Bill. ...(Interruptions)... | completely support the
Bill and | completely oppose the .. ... (Interruptions)... Thank you so much.

st &t forare aea (AT : O TIREA R, 317U H9 dle ol |l {3, thank
you. SUFHTIfT H%ﬁ?ﬂ, S I8 the Deposit Insurance and Credit Guarantee
Corporation (Amendment) Bill, 2021 31T 8, H gHDI HUAIS PR &1 g

*Hon. Deputy Chairman Sir, | thank you for giving me the opportunity to speak
on The Deposit Insurance and Credit Guarantee Corporation (Amendment) Bill, 2021.
My party, Telangana Rashtra Samithi (TRS) supports this Bill. This Bill enhances the
insurance cover for bank deposits from one lakh rupees to five lakh rupees. Sir, we
welcome this move. This Bill is very beneficial to the poor people of this country. |
thank the Hon. Finance Minister Shrimati Nirmala Sitharaman for insertion of Section
15, Section 18A and Section 21 and bringing this Bill. Sir, 98 per cent of the deposits
made are because of this Bill.

Sir, besides the Reserve Bank of India, Cooperative Banks and all Commercial
banks operating across the country, the foreign Banks located in India will also come
under the purview of this Bill. Because of this Bill, if any banking institution declares
insolvency, five lakh rupees will be paid to the depositors within 90 days. Sir, | am
very happy to note that the amount has been enhanced from one lakh rupees to five
lakh rupees. This Bill will benefit the retired employees, senior citizens and
pensioners.

Sir, because of the rising inflation, we demand that the five lakh rupees should
be further increased to ten lakh rupees. In the State of Telangana, earlier the premium
amount for the Rythu Bima Scheme was borne by the KCR Government. Financial

* English translation of the original speech delivered in Telugu.
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relief of five lakh rupees is provided to the family members, in case of loss of farmer’s
life due to any reason.

We welcome the insertion of Section 15, Section 18A and Section 21 in this Bill
and we support this Bill. Thank You, Sir.

MR. DEPUTY CHAIRMAN: Shri N.R. Elango, if you speak on this subject, only then it

would go on the record. ...(Interruptions)... Hon. Member, you have to speak on
the subject. ...(Interruptions)... You have to speak on the subject, only then it
would go on the record. ...(Interruptions)... Mr. N.R. Elango. ... (Interruptions)...

SHRI N.R. ELANGO (Tamil Nadu) : Sir, mike is not on. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Mike is on at your back seat. ...(Interruptions)... If you
sit there, itis on. ...(Interruptions)...

SHRIN.R. ELANGO: *

MR. DEPUTY CHAIRMAN: You are not speaking on the subject. ... (Interruptions)...
Sorry, | would move further. ...(Interruptions)... Dr. M. Thambidurai.
...(Interruptions)... Hon. Members, you have to speak on the subject.
...(Interruptions)... Then only you would be allowed and it would go on the record.
...(Interruptions)... Dr. V. Sivadasan. ...(Interruptions)... Prof. Ram Gopal
Yadav. ...(Interruptions)... Shri Ram Nath Thakur. ... (Interruptions)...

21} I 1 S1GR (ABR) : SUFHUfcy H8iqd, § 99 [de &1 qHelT $HRdl gl

MR. DEPUTY CHAIRMAN: Prof. Manoj Kumar Jha. ... (Interruptions)... 9. TSI
IR ST S, IS Y 34T T R Grel] a1 98 Reble U= STQ| .. (@aET)... AT, I
MY I1gd Sfl, A W1 AAST AR S S DI dle & fog o/ gdfa 1 @1 &,
..(ALT)... ST q1& H AT dieT] DI ST I, FIfeh STd {7 JATID! Il DI
3TART &1 oY, 9 MY W 78 gY Al ...(GE)...

ql. H= PHR =T GE X):Helqd, dg dgd &1 R {3 81 The Deposit Insurance
and Credit Guarantee Corporation (Amendment) Bill, 2021 - ®RRT 84 g4 IEEIEN

* Not recorded.
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GADR By AR A IR A1 O] 4301 HBleaT A a1 BR Gebel, wifb HBIG 500

sit Sugumfia Ul I AT ATG S, .(FE)... HUAT AT YT ATSH 379 BN |
1. I TS IIGd SHl....(Q@aH)... W1, | YT I16d SiT, @ilsl 39 A1Sd i
DI

W, IM MU qed (IR IS : STAHMT ARIGY, 37U {31 dier BT HidT T,
IHF o1y H 980 g=gdTE <1 & ...(FEH)... AR b5 754 Bl * ..(TgH). .

it IUUTIRY: A I YA ST, M g8 AR T8 2 1...(@aL).. 379 39
favg 4= grel, Tt Rl # S| ..@@aem ). ..

. Y™ MUt qied:

it SUUTIf: ITH IATe Si, 3R 314 S I U= dleidl, q4T 3! 91 Rals w
SITQH ... .(CTAET).... ST &1 IR0 ...(IGE)... Please. ... (Interruptions). ..

SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, this Government is trying to
*...(Interruptions)...

MR. DEPUTY CHAIRMAN: Vandanaji, please speak on the subject.
...(Interruptions)... VVandanayi, please speak on the subject then only it will go on the
record. ...(Interruptions)... Next is, Shri Kanakamedala Ravindra Kumar.
...(Interruptions)...

SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): Sir, | rise to support
the Bill. My only request to the hon. Minister is that the co-operative banks are easily

accessible to the people who are living in villages. ...(Interruptions)... So, it can be
excluded from the Bill. ...(Interruptions)... | support and welcome this Bill.
...(Interruptions). ..

* Not recorded.
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st Suqumafc: 2 G $AR [T ... EGE)... G AR ST, R 319 59 fqwg
R g, T4 MY 91 Rbls IR S| ... (QGET). .

ft gelte AR A (TSR IO 8, el : Sy wEley, H g R w &
Eﬁ?{ﬂTI ..(ddYT)... The Deposit Insurance and Credit Guarantee Corporation
(Amendment) Bill, 2021, § §9 f9a & fqwg # wg=1 9rgar g & sFR a7 |ra-
THSIHR et TG, Al HSHE B D STwd Aol IS l...(IHTH)... "

# SgaTaf: GRiiel HHR SN, 319 o1 T8l A18d Bl...@aH)... Next is Shri Anil

Desai. ...(Interruptions)...

SHRI ANIL DESAI (Maharashtra): Mr. Deputy Chairman, Sir, thank you very much.
The Deposit Insurance and Credit Guarantee Corporation (Amendment) Bill, 2021 UX

S AEcaqUl 989 BIH1 ANy o, .. @G )... 30 31 9 IR dic Bl Hidb] [T,
SIfh=1 T8 B &l 91 & [ I81 B Sl (I ). .

sft Suumfa: 31fer <|TS S, 81U fhaMi & IR H...(@EHH)... Now, the hon.

Minister will reply. ... (Interruptions)...

SHRIMATI NIRMALA SITHARAMAN: Sir, let me take this opportunity to thank all the
speakers who have spoken in support of the Bill. ... (Interruptions)...  While there are
Members who do not want to support, | am still willing to hear them and their inputs
will be definitely thought about. ... (Interruptions)... But, unfortunately, they seem to
be talking about issues on which the concerned Ministers are willing to speak.
...(Interruptions)... Whether it is the farmers’ issue, our Minister, Shri Narendra
Tomar has always said, “l am willing to talk.” ...(Interruptions)... Now, to raise it
here, when the Minister is waiting for them to sit and discuss, just shows that they are
not interested in solutions. ... (Interruptions)... They want only to raise the issue here
as an excuse for not participating or allowing other Members to participate in the
discussion which is really a sad day for us because when the Minister is waiting for the
talks and Members want discussion here, they are not willing to have the discussion
to goon. ...(Interruptions)...

However, Sir, | want to say that this Bill is going to be very, very helpful and in
support of the small depositors, depositors who are waiting for the solution to be

* Not recorded.
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given to them. ...(Interruptions)... | will name some of the banks, and | am sure,
some of the Opposition leaders will understand that we are servicing their cause, the
cause that they brought to us. ... (Interruptions)... For example, how many from the
Opposition have not met me on the PMC Bank? ...(Interruptions)... PMC bank
depositors will be benefited by this Bill. ...(Interruptions)... Haven’t they spoken
about it? ... (Interruptions)... Haven't they spoken about it? ... (Interruptions)...

MR. DEPUTY CHAIRMAN: If the House is in order, then only, | will allow.
...(Interruptions)... Please. ...(Interruptions)... If the House is in order.

...(Interruptions).... AT 96T ddd H @ 8Ihx V9T A E}ﬁl...(aﬁ[ﬂﬂ)... Please

go back to your seats. ... (Interruptions)... Please. ... (Interruptions)...

SHRIMATI NIRMALA SITHARAMAN: Sir, the other thing is, after tabling this Bill, a lot
of Members have asked this question whether it will apply to those co-operative
banks, which have already come under stress and where the Reserve Bank of India

has put some conditions. ...(Interruptions)...  Will it apply to all of them?
...(Interruptions)... | want to say that there are about 23 such banks.
...(Interruptions)... | name a few of them. ... (Interruptions)... Guru Raghavendra

Sahakara Bank Niyamitha ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Do you want to go back? ...(Interruptions)... Do you
want to go back to your seats? ...(Interruptions)... If all of them will go back to their
seats, then | will allow the point of order.... (Interruptions)...

SHRIMATI NIRMALA SITHARAMAN: Rupee Cooperative Bank, Peoples Cooperative
Bank, Kanpur and so on. Twenty three such cooperative banks which were declared
as...(Interruptions)...

Nt IYFUMIRT: PR AY TSI (U] Hie R STHR 964 8, Al § Wige 3% e o
Bl IR §l ...aYT)... 3T S & 1 @Ise A TS a4l §9d 8, 99 81349
ISR H Bl ... FAYT)... G4 A g 7T e W SR 90, dl H @lse
31T 3T G ...(AYT)... FHI AT &R, S del H W &, d A1 died TR
Sl ..(ELT)... @iSl, AT G4 3701 Hed R WY, § @ige 3% e} gl
...(TTIT)...

SHRIMATI NIRMALA SITHARAMAN: This is a very important Bill which will benefit
small depositors who have been waiting for a very long time. Modi sarkar increased
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the insurance from Rs.1 lakh to Rs.5 lakh. ...(Interruptions)...We want to give it to
the depositors. ... (Interruptions)... By not cooperating, by not participating, they are
denying depositors and small cooperative banks of their insurance.
...(Interruptions)... The blame should be on the opposition... (Interruptions)...for
not allowing small cooperative banks depositors to get the...(Interruptions)... PMC is
a classic example. They have been waiting. ... (Interruptions)... Many depositors
have died. Should they not get the deposit insurance? ..(Interruptions)...

MR. DEPUTY CHAIRMAN: Please go back to your seats. ...(Interruptions)... | will
allow your point of order. Let them go back to their seats. ... (Interruptions)...Please
go back to your seat, Mr. Nasir Hussain. ...(Interruptions)... No, you cannot
dictate. No, you cannot dictate the Chair. Please go back to your seats. You are
not supposed to intervene. ...(Interruptions)... You cannot order the Chair.
...(Interruptions)... Please go back to your seats. Hon. Members, | will allow your
point or order. ...(Interruptions)...Hon. Minister, there is a point of order.
...(Interruptions)... Shri Tiruchi Siva. ... (Interruptions)...

SHRI TIRUCHI SIVA (Tamil Nadu): Sir, refer to Rule 238(ii). It says, "A Member
while speaking shall not make a personal charge against a Member." When the
Members were speaking on the Bill, when they spoke beyond the Bill, you did not
permit them. But now accusations have been levelled against the Members of this
Parliament; whatever they want to speak on a Bill they can. But it cannot be dictated
by the Treasury Benches that you have to speak this and that, and raising allegations
against a Member cannot be... This happened yesterday also and today also. So
the Members are protesting... (Interruptions)...and because of that they have also
been suspended. Sir, if any remarks have been made against the Members of the
opposition, that has to be expunged.

MR. DEPUTY CHAIRMAN: Tiruchi Sivaji, you are a very senior Member.
...(Interruptions)... You are a very senior Member. | allowed your point of order in
spite of the fact that the House was not in order. | allowed you. ...(Interruptions)...
But let me come back. ... (Interruptions)... ¢l 240 &$ d8d, TR DIy QRT dlef el

%\', dl 3T disturbance $§'i, ok 31IQ'i, ST EBQ'iI, it is not proper.

...(Interruptions)... Whatever you are saying, it wil be examined.

...(Interruptions)... It will be examined. ...(Interruptions)... | am not
going... (Interruptions)...It will be taken... (Interruptions)...
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SHRI TIRUCHI SIVA: Sir, my point of order... (Interruptions)...

MR. DEPUTY CHAIRMAN: You have already made your point of order.
...(Interruptions)...

SHRI TIRUCHI SIVA: The Minister's reply should have been only with regard to the
Bill, not about the Members. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: | have already told you that it will be examined for both the
sides. ...(Interruptions)... All  sides should honour this; all the
sides...(Interruptions)... Now, the hon. Minister. ... (Interruptions)...

SHRIMATI NIRMALA SITHARAMAN: Therefore, the interest of the small depositors
will have to be kept in mind for whom Prime Minister Modi has increased the
insurance amount from Rs.1 lakh to Rs.5 lakh and within 90 days of the moratorium
being applied and also for all those who are already under stress, this money will be
available. ...(Interruptions)... Therefore, | want this House to consider this Bill and
pass it.

MR. DEPUTY CHAIRMAN: The question is:
"That the Bill further to amend the Deposit Insurance and Credit Guarantee
Corporation Act, 1961, be taken into consideration."

The motion was adopted.
MR. DEPUTY CHAIRMAN: We shall now take up Clause-by-Clause consideration of
the Bill.
Clauses 2 to 7 were added to the Bill.
Clausel, the Enacting Formula and the Title were added to the Bill.

MR. DEPUTY CHAIRMAN: Now, the Minister to move that the Bill be passed.

SHRIMATI NIRMALA SITHARAMAN: Sir, | move:
"That the Bill be passed.™

The question was put and the motion was adopted.



